(a) whether India is to host next Scuth Asian Games;
(b) if so, the details worked out so far;

(c) theamaount allocated for this purpose; and

() the status of sponsors in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRI PRATIK
PRAKASHBAPU PATIL) : (a) and (b)) South Asian Games (SAG) are organized by South Asian
Countries in alphabetical order. 11th SAG were organized by Bangladesh. 12th SAG were to be
organized by Bhutan. Since Ehutan hasg expreszed its inability, Indig will host next edition of SAG,
scheduled to be held in 2012,

(o) Allocation of funds will be decided upon after Indian Clympic Assaciation (IOA) submits a
detailed budget.

(d) The Ministry is not involved in deciding about spansors for the Games. This is a commercial

matter to be decided by 1OA directly with sponsors.
Sports Authaority of India and its centres

T1669. SHRI KAPTAN SINGH SOLANK] @ Will the Minister of YOUTH AFFAIRS AND SPORTS be

pleased o state:
(a) the normsset to opena centre by the Sports Authority of India (SAD;
(b) State-wise details of the centres of the SAl;
(c) whether Government is providing proper facilities inthe centres of the SAl; and
(d) if=o, the details thereaf ?

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRI PRATIK
PRAKASHBAPU PATIL) : (&) The proposals far opening of Sports Authrity of India (SAl) centres are
considered on the basis of sporting potential of the locality and infrastructure support offered by the

State Government such ag land, hostel, playing facilities etc.

(b) State-wise detals of Sparts Autharity of Indie (SAI) centres is given in the encloged
Statement (See below).

(c) and (d) Yes, Sir. Sports Authority of India is an autonomous body under Ministry of Youth
Affaire and Sporte and s providing proper facilities af ite centres out of grant-in-aid provided by
Government. The talented sportepersong under the SAl Bchemes are trained and nurtured by

providing them with requisite facilities in terms of coaching with scientific back-up, infrastructure,

TOnginal notice of the guestion was received in Hindi.
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gports eguipment, hostel facility, nutrtious diet, competition exposure etc. The Government ig

pericdically reviewing the facilities provided to SAl Centres and ensuring augmentation where

required.
Statement
State-wise details of Sports Authority of india (SAL) Centres

Sl.Nao. State Centres
SAl Training Special Area Centre of
Certre (STC) Games (SAG) Excellence

(COE)

g 2 3 4 {5}

1 Andhra Pradesh Secunderabad = 5
Eluru - -
Kurnoal - -
Medak - -
Vishakhapatnam & 8

2. Assam Guwahati Tinsukhia -
Golaghat Kokrajhar E

Kokrajhar

& Arurachal Pradesh 5 Maharlagun E

4, Bihar Patna Muzzaffarpur
- Kishangani

Giddaur

o Chhattisgarh Rajnandgaon -

&, Goa Ponda - -

¥ Gujarat Gandhinagar & Ganchinagar

8. Haryara Sonepat # Sonepat
Kurukshetra = Hissar
Bhiwani = =
Hissar = 5

G, Himachal Pradesh Dharmshala - -
Bilaspur - -

10 Jammu and Kashmir Udhampur - -
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i 2 3 4 &

i Jharkhand - Ranchi -

. Karmataka Bangalore = Bangalore
Dharwad - -
Medikeri = 5

13 Kerala Trichur Alleppey Kollam
Kallam Tellicherry Trivandrum
Calicut = =
Trivendrum - -

14 Madhya Pradesh Bhopal Dhar Bhaopal
Dhar = =
Indore - -
Jabalpur 7 B
Tikamgarh # E

% Maharashtra Kandivali - Kandival
Aurangabad & E

6. Manipur Imphal Imphal Imphal
- Utlov -

7 Meghalaya Shillang = =

18 Mizoram - Alzwal -

2 MNagaland Dimapur - -

20. Origza Cuttack Jagatpur E
Dhankanal Sundergarh -

21 Punjab Mustana Sahib = =
Badal = =
Ludhiana - -
Patiala = =

22. Fajasthan Jodhour E i
Alwear = 5
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fl 2 3 4 5

23 Sikkim - MNamgchi -

24 Tamil Nadu Chennai MNagercoil -
Balem May

2 Tripura = Agartala =

26. Uttar Pradesh Raibarielly g =
Jhansi - -

Safai Etawah - -

Lusknow = 5
Allahabad = =
Earsilly & #
27. Uttaranchal Kashipur - -
28. West Bengal Kolkata - -
Lebong Bolpur E
Burdwan = =
Siliguri & 8
Union Territory
2. Andaman & Nicooar - Port Blair -
30. Chandigarh Chandigarh & E
31 Delhi (NCR) Delhi 5 =
32. Pondicherry Pondicherry & s

12,00 Noon
The House reassembled at twleve of the clock,

MR. DEPUTY CHAIRMAN in the Chair.

sft TFTET SESHY (HENTS) @ SUGAU AERd, Th e &1 WA e 5 ..(aET)
SUEHTIRT FElRy, HE1 98 & 5 anet g9l &) @rerg A 3o ofw anfeardt wwe 9w ey 2
. (STEET)

MR. DEPUTY CHAIRMAN : Javadekarii, there is no Zero Hour taday ... (Interriotions )

N THT AEIHN : 981 H Il V8] &, S| HRET] TH &1 X8 8. ()
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